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sion was affected to some extent this*̂  
year.
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(c ) Endeavours are being made to 
step up loadiii,:; of Iralfic in item 'E' 
in Baroda Division ivitliin (he avail
able vrBgon rei^mrtes.

Medical Student from NEFA, 
Naealand an^ Manipur

2713. Shri Tombi: W ill the Minister 
ot Health bo pleased to state:

(a ) whether there is any spccial 
airaneemcnt to admit a good ntjmber 
o f students from backward areas of 
NEFA^ Naealand and Manipur in 
medical colleges and post-graduate 
dasscs in the country to bring them 
up on par with others in India; and

(b ) it £0, the details thereof and 
action taicen in the matter?

The Minister ol Heailli (Dr. Sushila 
Nayar): (a ) and (b ). Arrangements 
are made by the Government of India 
every year for the reservation of seats 
in medical c j  Uges for admission c.f 
students belonging to the Union 
Territories (other than Delhi) includ
ing NEFA, Nagaland and Manipur, as 
there are no medical colleges in those 
Territories, A ll candidates belonging 
to Union Territories (other than 
Delhi) who applied to the Ministry o f 
Health for admission against the re
served seats and had sectored at least 
4S% of the aggregate niarlcs at the 
Intermediate Science (Medical Group) 
or equivalent examination in the 
four compulsory subjects viz, English, 
Chemistry, Physics and Biology, were 
allotted seati in the tnedical cal leges 
during 1901.62, Relaxation up to 5% 
In marks obtained w^s made In res
pect o f wndidates belonging to Sche- 
<iulfed CastwlTribes provided seats

were available in the colleges accept
ing such students with lower percen
tage of marks.

Arrangements have been made for 
the reservation o f seats in the tallow
ing medical colleges for the admission 
of students (boys and girls) belonging 
to the Union Territories of Himachal 
Pradesh, Manipur, Tripura, Andaman 
and Nicobar Islands, Laccadive Mini, 
coy and Am indivi Mands, Nagaland, 
NEFA and Goa, for the academic 
years 1962-63:.—

Si, JVo, Nam e of the  M ed icnt College

1. Medical College, Wa ran gal,

2. Guntur Medical College, Guntur,

3 Medical College, Kakinada,

4. Assam Medical Colege, Dibru- 
garh,

5. Medical College. Gauhati,

6. Darbhanga Medical College, 
Lahei'iasa rai.

7. Lady Haridinge Medical College, 
New Delhi,

fl, Maulana A^ad Medical College, 
New Delhi,

9. M,P- Shah Medical College. Jam
nagar,

10. Medical College, Jabalpur.

11. Medical College^ Bhopal.

12. Medical College, Madras.
13. Medical College, Manipal.

14. Medical College, Amritsar.

15. Medical College, Patiala.

16- Medical College, Pondicherry.

17. S.M.S. Medical College, Jaipur.

18. Medical College, Agra,
19. Bankura Sammilani Medical 

College, Bankura.

20. Medical College, Calcutta.

21. Nilratan Sircar Medical College, 
Calcutta.

32, Medical College, Srinagar.

Every effort is being made to re
serve seats for students belonging to 
Union Territories (other .than Delhi) 
in these medical colleges. However
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sufficient numter o f duly qualified 
candidates belonging to the Union 
Territories (other than Delhi) are not 
coming forward to utilise fu lly  the re
served seats.

As regard post-graduate medical 
education there is no special reserv*- 
tion for students from NEFA, Naga
land, Manipur etc. Due consideration 
is always given by the Central Selec
tion Committee o f the Government o f 
India to students applying from these 
areas.
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A ir  of N lcht Service Planei

£715. ShT) C. K. BtMtUcharrya:
W m  the Minister o f Xnutiport u id  
Commitnlcatloiis be pleased to state:

(a ) whether there w ill be any change 
in the fares in the proposed I.A.C. 
direct night service from Delhi to 
Calcutta, Bombay and Madras and 
vice versa;

<b) i f  so, the nature of such change 
as compared to the present fares in the 
Nagpur based services; snJ

(c ) whether the present siarting 
time for night services at the above 
stations is going to be retained?

The Deputy Minister in tlie M'nistry 
o f TratLsporl and CotninuniciilioOS 
(Shri Mohiuddin): (a ) The Coipora- 
tion have no such proposal at pre.ient.

(b ) Does not arise,

(c ) The question is undor examina
tion of the Corporation.

Renovation of Drabeshwsr Ghats in 
Acra District

2776. Shri S N. Chatiin’edi: W ill
thf Minister of Irrigation and Power
be pleased to state:

(a^ whether Central Government or 
the Water and Power Commission re
ceived a proposal from the U.P. Gov
ernment for the renovation and recon
struction o f the Drabeshwar Ghats in 
Agra District;

(b ) whether the proposal was san
ctioned; and

(c ) if not, the reasons therefoi?

The Minister of State in the Minis
try of Irritation and Powfr (Shri 
Alagesan): (a ) No.

(b ) and (c). Do not ari»e.

Health Minister’s Discretionary Fund

27 7 T. Sbrimati Renuk^L Birkftlaki:
Will the Minister of Health be pleated 
to slater

(a ) whether grants totalling 
fb. 5,00,000 were sanctioned duttng 
1981*02 to some voluntary organlM- 
tioas, ioftitutions w d  cettain indi
viduals frpm the Health Minitter** 
Discretionary Fund;




